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ClVIL APPEAL NQ(s). 2013-2015 OF 1999
BAl LAMVA @ DCDDABAI LAMVA ' DEAD & ORS. Appel | ant (s)

VERSUS

POORNAPRAJNA HOUSE BLDG COOP SCC. &ORS

W TH

Civil Appeal NO 2016-2023 of 1999

Cvil Appeal NO 2073-2077 of 2000

Date: 31/01/2006 These Appeals were called on for hearing today.

For Appellant(s)

M. Naveen R Nath, Adv.

M. S. Udaya Kumar Sagar, Adv.

M. G Ramakrishna Prasad, Adv.

For Respondent (s)

M. R S. Hegde, Adv.(NP)

Ms. Savitri Pandey, Adv.

M. P.P. Singh, Adv.

M. N. Ganpat hy, Adv.

M. Sanjay R Hegde, Adv.
Adv.

M . Ranj an Kurmar,

Hon’ bl e M. Justice B.P.Singh pronounced the judgnent
g Hon' bl e

Respondent ( s)

of the Bench conprisin



M. Justice B.P.Singh and Hon’ ble M. Justice Arun Kumar.

The appeals are disnissed with no order as to costs in terns of the signed report

abl e
Judgment .
( Satish K. Yadav ) ( Vijay Dhawan )
Court Master Court Master

( Signed reportable judgnment is placed on the file )



